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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN 
ZONE AT CHENNAI 

O.A NO.74  OF 2023

BETWEEN : 

Padma Kumar  APPLICANT 
AND 

State of Kerala, 
Through its Chief Secretary 
And Others …RESPONDENTS 

MEMO FILED ON BEHALF OF THE 6th RESPONDENT 

1. It is respectfully submitted the 6th Respondent herein had communicated the

compliance status report to Kerala State Pollution Control Board by way of a Letter

dated 23/4/2024 along with Annexures.

2. It is submitted that the said Letter along with the annexures is annexed herewith for

perusal of this Hon’ble Tribunal.

It is therefore prayed that this Memo may recorded and thus render justice. 

Dated at Chennai this 29th day of April 2024 

Counsel for 6th Respondent 
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• The Kera/a Minerals and Metals Ltd. 

K L
(A Govt. Of Kera/a Undertaking) 

M M 
(An ISO 9001, ISO 14001, OHSAS 18001 & SA 8000 Certified Company) 

_____ ,_. ------, 

SANKARAMANGALAM, CHAVARA-691583 
"';7' d" C'-l ., U:,Wi�rir KOLLAM, KERALA, INDIA. -,prea mg -,p enuour 

Phone : +91- 476-2651215 to 2651217 
Fax :+91- 0476-2680101,2686721 
E-mail : contact@kmml.com, URL : www.kmml.com

TP/TS/ENV 
23.04.2024 

To 

Sir, 

The Chairperson 
Kerala State Pollution Control Board 
Regional Office 
Thiruvanantha puram 

CIN-U14109KL 1972SGC002399 

Sub: KMML compliance status report with respect to the Order of the Hon'ble NGT 
and report of water supply status provided by KMML - reg: 

Ref: (1) Meeting held by Joint Committee in KMML on 19.04.2024. 
(2) Mail from KSPCB Regional Office dt. 22.04.2024.

Vide the above ref (1 & 2), we are hereby submitting the current status of short term 
and long term remedial measures and water supply report by KMML. 

Sl Short term and Long term 

No measures 

1 Short Term Measures 

Status Target 

Construction of garland 
drain around the IOP / ETP • 
ponds 

Completed garland drain COMPLETED. 
construction around 

Remediation of affected land 
near KMML premises. 

new ETP. 

• Completed construction
of garland drain around

old ETP/ IOP.

• Reengaged M / s FEDO for Annexure -1 
Project Management for
the test patch for
contaminated land m
KMML premise.
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Solid Waste Malagement

Letter of Intent issued
M/s P.T. Jayapal
o8.o4.2024

Work Order TPIWOI
PTS/ OO19l2O24-2O2s
issued to M/s P.T.
Jayapal on 18.04.2024

Execution of the work
started on the
04.o4.2024

Tendering done for
Geotube iron oxide
containment from new
elevated iron oxide pond.

Evaluation of the received
oflers completed, awaiting
authorization from
CPCB/KSPCB for the
tria,l.

The new technologz of
Geotubes involves
dewatering arld storage of
iron oxide using Geotubes
from the elevated new iron
oxide pond.

Letter TP/TS/ENV dated
18.03.2024 forwarded to
The principal secretary
seeking support KMML by
intervening with CPCB
in getting authorizaiion
for Geotubes installation.

KMML invited E- tender
for the sales of iron oxide
residue on 19.12.2019.

Annexure -2

Annexure -3

June 2024

Annexure -4

Awaiting
approval from
CPCB.

(ln-situ/ ex-situ storaqe)

. Geotube as a trial
implementation.

Disposal of Iron
oxide/ ETP sludge

Iron oxide residue
sales
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ETP sludge sales

Value addition
products

of by

Sales order was issued to
M/s Miracle Sands and
Chemicais for lOOOO MT
on 09.06.2O2O.

Awaiting authorization
from CPCB for trial
production of Iron Oxide
bricks by M/s Miracle
Sands and Chemicals.

After e tendering, Sales
order was issued to M/s
Miracle Sands and
Chemicals for 5O0OO MT
of trTP sludge.

M/s Miracie Sands and
Chemicals have completed
the shifting of approx
18,327.19 MT of ETP
sludge till 31.O3"2024.

KSPCB granted
authorization to M/ s

Miracle Sands and
Chemicals for collection
and transportation of trTP
sludge va-lid up to
31.03.2025.

KMML amended Sales
Order issued to Miracle
sand and chemicals for
collection/shifting of
4O,OOO MT of ETP
sludge.

In order to select potential
agencies to carry out
value addition of iron
oxide & ETP sludge on a
DBFOO basis with
suitable technologz,
KMML published a global
Expression of Interest.
Offers received from
parties and CSIR-NIIST,

Ongoing
actiwity.

Annexure -5
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In house value
addition of iron oxide

Iron oxide
making plant

brick

Thiruvananthapuram was
appointed as consultant
to carry the technical
evaluation of the proposal.

E- Tender finaJr;zed for
value addition. M/s
Tetrabic India Private
Limited, Hyderabad, is the
party identified and the
proposal is under final
Government Approval.

KMML has developed an
in-house technique for
value addition of iron
oxide by converting it to
Iron Sinters (Sponge
iron)
In order to prepare
scheme for a commercial
plant at KMML, tender
floated on nominated
basis for preparing a DPR
by appointing an
appropriate consultant
through tendering
process.
Technologr freezing/DPR
Preparation - 6
months
Statutory Clearance

6 months
Tendering activities
6 months
Plalt installation
1B months
Plant Tria.l run
6 months
Third trial with modilied
methodology started.

As part of NH-66 widening
work, about B lakhs
quantity of bricks are
required for KMML
boundary wall
construction.

The proposal is
under final
Government
Approval.
18 months from
the order.

42 months from
the order.
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Long Term Measure

Acid Regeneration Plant
(ARP) technologr
modification to generate
saleable iron oxide.

E-tender invited
(2023_KMML_ 586898_ 1

dt. 12.07.2023).
Work order (TP/ WO/ffS/
0354/2023-2024 dt.
26.72.2023) was awarded
to M/s C Ashokan for the
production of 8,00,000 nos
of iron oxide brick making
plant in KMML.
The plant
construction
Equipments

building
completed.

installed. Contract
is 6 months for
brick production.

being
period
entire

Intimation ietter already
forwarded to KSPCB vide
letter (TPITS/trNV dt.
O1.O2.2O24) for iron oxide
brick manulacturing in
KMML.

KMML projects dept
invited tender and opened
in September 2Ol9 for
Acid Regeneration Plant
Technologu Modification
and only one pafty
quoted.
Tender was closed on
December 2019 and after
evaluation of the proposa,l,
the fi1e was put up to
243rd Board Meeting of
the company held on
21.o5.2020.
As by the Board Meeting
the fi1e was put to the
Government on
Ol.06.2O2O for getting
final sanction.
As per the direction given
by the Government of
Kerala Retendering done
on .June 2027.
Global retender was
invited from Technolory

Annexure -

Annexure - 7
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providers for the process
modification of existing
Acid Regeneration Plant
on 10.06.202l
The offer submitted by
M/s INDROX GLOBAL
PVT LTD was evaluated
and approved in the
250th Board Meeting of
the Company held on
15.01 .2022 and
submitted for Government
approval.
A meeting was convened
under the chairmanship
of Hon'ble Minister for
Industries, Law & Coir on
09.06.2022 and in the
meeting, it was decided to
work out the price
reasonableness & submit
report to Government of
Kerala.
Accordingly FEDO had
done the cost analysis
study and the report got
submitted to Government
for approrral to place
order. File is under
process for final sanction.

Awaiting
approval from
Government.

18 months from
approval.

Details of drinking water supplv bv KMML

The details of drinking water supply by KMML is attached as arrnexure - B.

Submitted for kind information.

Thanking You,
Yours faithfully

For The Kerala Minerals and Metals Limited

ING DIRECTOR
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Cc: (1) The Chief Environmental Engineer
Kerala State Pollution Control Board. Regional Office
Thiruvananthapuram

(2) The Environmental Engineer
Kerala State Pollution Control Board
District Office
Kollam
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md@kmml.com

From:
Sent:
To:
Cc:

Subject:

Sreekala S <ceetvm.kspcb@kerala.gov.in>
22 April2024 01:34 PM

md

hodenv@kmml.com; hout
URGENT- Status report on Water supply and Long term & Short term measures.

Sir,
Attention is invited to the meeting held on 19"04.24. As discussed, please send the following reports

before'1 2:00pm tomorrow (23.04.24)

l. Report of "Water supply status" provided by KMML including Total supply volume, Total wards &
residences covered, Shortfalls & counter measures, Future proposals etc.

ll. Status report of short term and long measures as per NGT order.

O"nrrO,
Chief Environmental Engineer
Kerala State Pollution Control Board
Regional Office
-frivandrum

tiot
f?P/TsP)

Dffi/HOO

./2,,2+-

tq@

-kdfrv\?

j*rs,rp,6ep}
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Arr,e r,4^tc - 7

W' ffi rHE HTRALA MINERALS AND METAL' LT*.
''-:.'7:,1*:;;,,,;,,i'ti $ankaramangalam, Chavara - 691 5s3, Kollam, Kerala

Ph: 0476-2S86722 to 168S733 {12 Lines}. ?651Q00

E-mail : contart@kmml.ccm, URL : wwrry.krr:ml.com

R 8017

Par1"y Cod*

Party hlarne

Address

fl;pt Crrde

D*:pt N.'lnre

F905

rACT INGINETRINC AiIO DESIGN OTiGANI$AI'ION

A DIViSION OF THE FERTILISERS P.ND CHIL4ICALS
'I t{AvANCOiiE Llr{l f ED{A GOVI OF INO|A ENTERFRTSF$}
UNYOGA}.,IANI]AL
HDCHI
XER,ALA

f'l 5

PLAI.JT TICI.{N ICAL SERVICE

\ly'ork Order No

'rly'ork Order
i!sue dals

fnquiry No

Enquiry Date

Party Ref hlo

Parly R*f Dale

T PiWOiPTSi i283:2A23 2A? 4

06t11t24?3

rAFi PTS/0303/2il23 "2A?4

cM1t2A?3

f-[.lAll. F,]Ot'l lvllS [:f DO ttfvlS
z/1iu.:y t\; lJ

Work Order Details
Name of the Wprh : Project ManaEemeni far the tast paich i*r c*niaminrited ianrJ in KM l,1L pr?mrse

Scope/Nature Of Work :

Prc,iect llanage menVConsullanUSuper-vrsion fcr ihe test patch for CcrtaminatecJ land in Kll4ML prent,ses - rig

This work order is issued as extension of work order TPI\,1/OIPTS/035Si?013-2030 $ AS 12 2A1g therei"y e nhancing
the P,A'C value as Rs. 35.00, 1841-from Rs. 21,00.400i- and to extend the validity of work order up to 0t il4 2025

Iletaileql splrt up of the PAC value rs attachad as annexure.
50 % al payment for parl {a} Rx 7,49.30C/- inclLrsive of GST has already paid far the crmpleted rv,:rk as ptr li:e wcrk
ord er TPI/'IOIPT S10369i20 1 I -2A2A daled 0 5 1 2. 20 1 S.

Terms & : Detarls atiached as a;'lnexlJre,
Conditiorrs

Attachrnent!_:
i Tqar3taalSnec,':;i,ors { Ce!)e':ll Cir'rd,l,o1s i,, co;rtracr ,/ S:it::,al lirrns y' ScheCi.te oi Fia}tvs 'V 

S.,i+ty R".1613r11.pg

Contract Value And Pavm.gg! J,prms
PAC lRs.l
Tax [Rs.]

Others lRs.l
Total Contract Value [Rs.l

250'1184.00 Tax Breakup Free lssue M,:teriais : N,:

0 f0 cGSr IGI__ Work Type ; Serv*e 0n1y

0 00 Blidgel Cc<ie : C-tl'FlJv'-GFN-il013

25C0164.00 [ Ri:pees Twen\ Five L;kh Cne HuncJred [iEfriy F*r"ir cn]y

Payment Terrn-q : Annexure attached v;hich includes the scheuule of price (inclir:iv* cf GSTi

tr.c,c0t0

Estimated Contract Period Days : 54S

Prepared By

Narne : ANTOI{Y IDIVIARD
Desg : lr1{ENV)

Si3nature: .. -:

Th* above W6r*

lssued By
Name : MANIKUTTAN P.K

Desg : llOU 
\TP/T{

Signature *"*::

Narne

Ud:U

,, lccrr0rrls 0stlartment

in its entirety-

Signature wiih c0mpany geal :

i

WORK ORDER . COVER SHEET

t
,?
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4^n rn-. . L

Tfue Kersl$ fufiner$is snd h{etsls Lt#.
(,1 Govt. O.f Kerala Urulet.tukin!
(An ISO 9001, l,SO 11001. OIISAS l8()0t & SA 8000 CertiJied Contpanl)

SANKA RANIANGALAi}I, C}IAVARA-59 1 583
KOLLA]II, K ERALA, Ii\DlA.
Phone : +91- 416-2651215 to 265l2tl
Fax : +91- 0416-2680i01 ,2686121
E-mai I : contactp$ffip'bd] 

flfrtgi{ry. kmm l com

@

@ffi05.o4.2024
ciilt-u 1 41 09l(11 972SGC002399

To
M/s P T Jayapal
Jayzrcrockery Building,
Chavara, Kollam

Dear Sir,

Sub: Tencler lor Land remediation of test patch aLrea(1R) insicle KMML premiscs - reg:

Ref: 1. E-Tencler lD. 2024_KMMr._6648E9_t clt. 29.O2.2024.
2. Offer from M/s P T Jayapal dr. 19.03.2024, bict icl: 186500t.
3. Revisecl Olfer lrom M/s P T Jayapal clL. 04.O4.2024

In continttation to your ofler uncler ref .2 ancl subsequent negotiation (rel.3), we are
pleasecl to inform yor-i that the unit rates cp-iotecl by yor-r for Lancl remeciialion of test
patch arear (lR) inside KMML has been acceptecl. The estimatecl [otal contr:rct valr:e for
the above rvork shall be Rs. i 1,52,450.0/ + 5,91.

This letter of Intent is being issued to you for mobilizing men, machineries etc ancl
starting the rvork at the earliest. Detaile c1 rvorl< order folldr,vs.

Yours faithfully,

For The Kerala Minerals and Metals Limited

,\
HOD (TS/ENV) , "'
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AqArrr,nJe - 3
; THE KERALA MINERALS AND METALS LTD.
'i Sankaramangalam, Chavara - 69l 583, Kollam, Kerala
- Ph: 0476-2686722 to 2686733 (12 Lines),2651000

E-mail : contact@kmml.com, URL: www.kmml.com

R BO17

WORK ORDER - COVER SHEET

Party Code

Party Name

Address

Dept Code

Dept Name

P143

PT.JAYAPAL

JAYA CROCKERY
KOLAM,
PANMANA,
CHAVARA.691 583

PTS

PLANT TECHNICAL SERVICE

Work Order No

Work Order
issue date

Enquiry No.

Enquiry Date

Party Ref No

Party Ref Date

TPA//O/ PTS I 00 1 I I 2024 -202 5

18104t2024

EAF/PTS/04 1 6 I 2023-2024

09t01t2024

BID lD: 1865001

19t03t2024

Work Order Details
Name of the Work : Land Remediation of Test Patch Area inside KMML premises.
Scope/Nature Of Work :

Land Remediation of Test Patch Area (for 1 remediation unit (1 R) of size (75 meter x 50 meter) inside KMMLpremises'The work consists of activities proposed to be carried out to neutralise the acidityin soil by flooding the areawith low concentration alkaline solution of slaked lime and extracting the leachate out for treatment in EffluentTreatment Plant of KMML Activities for the work are as follows (1). Preparing the site.(2) Digging six numbers of borewells approximately 5m depth and maintaing the well till completion.(3)Laying of pVC pipes and polytubes as perdrawings furnished (4) Setting up tanks anci their sLrpport .yrt..r, pumps, water meters and connecting the pipes tothe pump/water tank' (5) Preparation of lime solution'and aiding Quick iime in water and mixing it with raw water intanks and releasing them to ground through pipes.The required"amount of lime for mixing in tank shall be given by theowner/ consultant. Sprinklers or drip pipes may be used for releasing water to ground.(6) Release of Alkalinesolution'(7)collection of leachate from borewells and the same shall be transfeired to Lrp unit of KMML (g) dismanlingthe test setup and transferring the supplied items to the custody of KMML and clearinglhe test area including closingthe bore wells .

Details are attached as Annexures.Annexure 1: work order. Anne xure 2. Drawings.

Terms & : Details are attached as Annexure.-1
Conditions

Attachments :

7 Technlcal Specifications 7 General Conditions of contract V Special Terms Schedule of Rates 7 Safety Regulations

Contract Value And payment Terms
PAC [Rs.]
Tax [Rs.]

Others IRs.]

Total Contract Value [Rs ]

Tax Breakup
CGST SGST IGST

1 03720.50 103720 50 000

Free lssue Materials : No

Work Type : Service & Supply

Budget Code : C-N-ENV-GEN-00.13

1152450 00

207441.00

1359891.00 I Rupees Thirteen Lakh Fifty Nine Thousand Eight Hundred Ninety ]One only
Payment Terms : As per the Terms of payment given in the work order Annexure 1.

Estimatecl Contra ct Period Days : 60

Prepared Bv

Name : ANTONY EDWEARD
lssued BV

Name :

Desg :

Signature.

MANIKUTTAN P.K

HOU (TPlr.SP)Desg : M (ENV)
r ,-iSignature: .i

The above Work Order is accepted in its entirety.

Date
.-Signature with company seal

1. Accounts Department
2. 2 Copics to Contractor- 7 cot>v ltt lte rettrrnetl tn inr:,ontin., .!.\^),+*a^-t ^k-.- ^^^

12



Ar"l e.u*, ^ \
'{ke Kerslu Minerals uaed lt{ets{s Ltd.

,, (A Govt. of Keralu Undertaking)

\\',\R.\-61)1581
. :... ,' !.4{}l t Al\t I{[-*]ALt lrr-Dl,\

:, i ,,., ,'{ ,". }/\i\t\z\K,nlltr\l\Lr/\1,,-\i}1. Lllr\Yr\!'(rl
' ' ",,,'',': : . KOI,tr,A&I, KF.[L{L;\, ln-I)lr\.

t' t: Phone : t9l- 416-2651215 to 26512,11

0N-u 1 41 09K11 972SGC0C2399

/t'' Fax :+91-0416-2680101,2686121
E-mail : contact@kmml.com, URL : rvwrv.kmml.com

TPlTS/trNV
18.O3.2024

To
The Principzrl Secretary to Government,
Industries (H) Departrnent,
Governrnent Secretariat,
Thiruvananthapuram,
Kerala.

Ff e;-

Sub: AuthorizaLion for Conducting Trial- Geotube fi11ing and containment of iron oxide
from new elevated iron oxide pond- reg:

Ref: (1) Letter from KSPCB dt. 07.01.2019.
(2) Letter to KSPCB Chairman TPITS/PCB dl.22.O2.2O22.
(3) Letter to KSPCB Chairman TPITS/PCB dt. 29.04.2022.
(4) Letter from KSPCB Chairman PCB/lIO/KLM/\COl08lOB (Vol,X) dt.

11.O5.2022.
(5) Lctter to KSI)CB District Office Kollam dL. 13.06.2022.
(6) Letter to I(SPCB Chairman TPITS/PCB dt. 11.1O.2O22.
(7) Letter to KSPCB Chairman TP/TS/PCB dt. 07.11.2022.
(B) Technical Presentation done by OEM in KSPCB Chajrman Office on

14.70.2022. ..
(9) Letter to CPCB Member Secretarlz TP/TS/CPCB dt. 22.11..2022.

(10) Letter from The Chief Environmental Engi.neer
. PCB/RO/KLM/KMML 127 12021 Vol II dt. 07.12.2022.

(11) Letter from The Chairman PCBIHOIKLMIICOI0B/08 (Vol XII) dt.
(. oB. 12.2022.

(12) Letter to CPCB Member Secretary TP/TS/CPCB dt. 20.12.2022.
(13) tr-Mail to CPCB by KMML dt.20.12.2022.
(la) Reply tr-mail from CPCB dt.03.O\.2023.
(15) Letter to CPCB Member Secretary TPITS/trNV dt. 07.06.2023.
(16) Letter to CPCB Member Secretary TP/TS/ENV dt. 07.O2.2O24.

The Kerala Minera-ls and Metals Limited (KMML) is a fully integrated rutile grade
Titanium dioxide pigment production plant under Government of Kera,la and its TiO2
pigment unit got commissioned in 1984 at Sankaramangalam, Chavara, Kollam,
Kerala. The compaly is providing employment to nearly 3000 persons directly and
more than lOOO0 persons indirectly. KMML has efficient ald effective methods
employed for effluent treatment generated as part of the TiOz manufacturing process.
The effluent generated in all the plalts are pumped into a common effluent
neutralization plant rvhere the effluent is trea[ed nith lime to neutra-lize the shtrry.
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The solirl wilste generated in KMML a-iso includes Iron oxicle ltom acid
regencrati<irr pliirlt (ARP) apart from process slucige pumped to effluent treatmentpltrnt.'l'he irorr oxiclc residue generateci from ARP is atso neutralizecl with lime at thesourcc' Ilotlr iron oxide and trTP sludge (around 50 MT per day each) are stored
sr'Plrrlrtt:l-y itl trvo ponds constructed above the ground levei with 

"",r"., 
layer system as

1rt'r llrt: liLriclelines of the CPCB. Earlier these sluclge were storecl in underground
lrotltis; which was constructed rvith three layer syste- u" p". the recommenclation ofM/s NI'ERI and the CPCB guidelines prevailing at that time. These uncierground
Potttls were abandoned in 2O0B as the storage space in these ponrls got exhar-rsted andtltc same is the alleged culprit for the pollution ielated matter olthe Iompar-ry.

A meeting was convened by the Environment Department, Government ofKerala, on 07-04-20 14, based on the complaint received on nearby ground water
contamination. As per the decision taken in the meeting, KMML 

"rrgrg"d 
M/s NEERI,

Nagpur, a Centra-l Government entity, for al EIA study near the iion oxide disposj
site. The report was further taken by Hon'ble NGT Court to detail a petition received attheir end regarding KMML Environmental pollution .

As per the Hon'ble NGT court judgment, KMML was directed to prepare the
schedule for both short term and long term measures to mitigate environmentalimpacts and as suggested by M/s NEtrRI to execute mitigalion plan through
competent and expert developers/ contractors after presenting the iesign to the
KSPCB for its approval. M/s KITCO, Kochi was awarded the ,,ro.k fo. DpR preparationfor short term measures suggested by NEtrRI and report submitted to KSpCB on
20.O7-2O l8 ltrr :tpproval. AfLer the meeting with Chairrnan, KSPCB, on 10. 12.2018,
arpproval lettcr recciveci from I(SpCB clatecl 07.01 .2O1g.

Short Term Measures
1) construction of Gariand Drain around old and New Iop/ETp
2) Land remediation of contaminated area in and around KMML.
3) Solid waste management (ln-situ/Ex-situ storage)

Actions related with construction of Garland Drain arouncl Old ald Nerv IOp/ETp and
Land remediation of contaminated area in and around KMML are ongoing.

Short Te Measures id Was Manaqemen KMML- tu /E-x-situ
Geo tube

In-situ/Ex-situ storage of sludge was one of the short term measures proposed inthe Flon'ble NGT Court Judgment. The volume of sludge stored in pond is huge
Considering the constraint for shifting the entire quantity of "tr.lg. to nervly p.opo""d
containment system and limitation of vacant iarld availability near by,- anothertechnological option was idenlified by KMML in discuision with certainconsultalts/OtrM's- The ner,v technolory iclentified is dewatering and storage of sotid
waste using GEOTUBES,Ihe scheme which was presented to KSPCB in the meeting
heid on ro.l2.2o1B approved for finalizaLion with detailed scrutiny.

After expioring in detail vide ref(2), KMML forwarcled a letter to Kerala State
Pollution Control Board (KSPCB) seeking statutory clearance, lor Geotube fi11ing and
containment of iron oxide from ner.v elevated iron oxide pond on tria-l basis. The
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scheme for Cicotlr])cs was prepared in line with the "Criteria for Hazatdous Waste
Lanrllllls", II:rzrrr'<lr.rris Waste management Series: HAZWAMS llT l2OOO-0i, published
by Ccntr-rrl I'ollrrliorr Control Board. Vide ref (3,4,5 & 6), KMML and also wiLh Original
I')rpriprrrcrrt rnlrrrr.rlacturer (OEM) had done a technica-l presentation at KSPCB, Head
()lllcc'l'rivrrrrtlnrm on containment of iron oxide slurry in Geotubes on 16.O5.2022 &,

l.l.lO.2U)'2 respectively- This was done subsequent to the submission of a scheme for
rrppr'ovlrl to cxecute and remarks from KSPCB was a-lso addressed properly.

As a summary ol Technical presentation, KSPCB, Chairman has advised KMML
lrr obtain authorization for conducting Geotube tria-l from CPCB (ref 7). Vide ref(9)
I(MML officials visited CPCB on 28.11.2022 and submitted the requisition letter for
granting authorization for conducting - Geotube fi1ling and containment of iron oxide
from elevated iron oxide pond.

Subsequently vide ref (72, 13 & 14) CPCB conducted al online virtual meeting
with KMML regarding technical presentation on Geotubes on 03.O1,.2023. During the
Online VC meeting a1l queries addressed by CPCB officials were arswered by KMML.
Finaily in the meeting, it was informed by CPCB officia-ls that they will grant
authorization for conducting trial Geotube with their own conditions. Vide ref (15),
KMML forwarded an official reminder letter requesting authorization for conducting
Trial using Geotube filling and containment of iron oxide from new elevated iron oxide
pond. In the mea-ntime, KMML was making regular follow up with CPCB office for
obtaining authorization for Geotubes trial filling. Vide ref (16), KMML again requested
CPCB to grant an appointment in February 2024 to meet the officials of CPCB, New
Delhi for having a discirssion on lhe subject matter for Authorizatton to carry out
Ccotlrt;c trilrl Iilling irncl cr>nt:rinment of Iron Oxide from new eievated Iron Oxide Pond.
Thc reply is still Jrcntling in this regarrd.

In the above context, r,ve r,vould like to invite your kind attention to support us
by intervening with CPCB Ofhce, New Delhi, to grant KMML the authorization to
conduct trial Geotube filiing and containment of iron'oxide from elevated iron oxide
pond as proposed. A formal letter from your good office to CPCB would be highly
appreciated.

Sr rl rrnil I rrl [rrr k i rrr I r :orrsirler';-r I iorr

Thanking You,
Yours faithlully,

Cc: (1) The Chairman
Kerala State Pollution Control Board,
Plamoodu Junction, Pattom P.O.
Thiruvananthapuram - 695 0O4.

(

v

For Minerals and Metals Ltd

DIRECTOR

15



i
"nl,/.lic ?*tNg. - c,

The Nerutb fi{iner{tls *md Met*ls Ltd.
{l Go* Qi Kt:r*i* Untltrt**tng}
{.4r lSfi li{tt}l,l"l{l l+{101, OllsJS f}{i$l & 5,4 i**{} {e.rr,r{# C*fiiar:r,
S,tI I\A RA 1l A i{$A t,..{,11, { t{;tl ;\ltA-*9 I 5{l
HCILLAll. NIRALA, IlJIll;t.
?hune : i ql - 47{i-:{i51?l : ts l{r5 i2I ?
Far. ; t9l- t]41{i-J63ill{}l " :*it$72,
[-mail ; r*ntact,p,Lmml.ri:m. l.] R L : rvww.kmnrl.erl.n ctli"r., 1 4 1 0gr{t 1 9??$Gc00?399

AMEXDMSXT SALE ORDER DT.. 19.44"2424

1'Pi 1'Si !rl;v
19.O4.2A24

Tg,
l.'l/s fulirar:ie Sanris ilnrl Cherricals,
O3l 1 03, Iiltir.vlrl:r"rrarrr llo;,rci,
'i't"t I i cori n- 63,!.1)03.

Ph;0461 ?320015.

De;rr Sir,
Srrb: Sale ol- l'l'l'P Sir,rrl..c,e slored iri li['ll\'1L -. reg.
Rei: { 1 } Tenrler No,'l'P1'I'S,r lil'li ;qLU DClrl 20 1 1} dt.04.02. f 030.

(i.l) }'oirr offr:r rlt. 24.{1?..2O2t).

(3) Sale ()rtirr Io: 'l'P1'TS,i nTI-':il"LlD{}Hi SAL!li 30:3 rit 118,01"2022.

We here i:r.'amentl ihe s,,rle orrler Clause I{o. lV * })rricli olCorrlrat:l.

Claug.g No, I!: fq1iot]*glContrar,:t:- Wc art: t:xtr.:n<lir:g ti:e pleserrl si:le or^i1er uf, to.l 1.t);i.:0?S
{i.e lrcrrrr {)1 ,{)4.2024 tr:31.03.f035}.

All thc othrr sput-'iljr.:i,iliorr, 'l'rrrrrs & CoiTriilir:ns. pricc
an:errdnrent is issrrctl irr rlr.rp'lir:a1r:. You shall returrr ihe
?rccrptalnce.

?hrrr:kinq You,
Yor-rrs Faithfrrll-v,
For The l{era}a Ivlinerals and Metals Ltd,

Ti:re abovc amer:eimr:nt lias becn read and accepted in its enlirei-t.'.
For Miracle Sands and Chemicals

{Narnq.and Signature of the Cor.rtractor}

rlc
cBP)*

slrrrll rr:nrarin th{"} slrme. "l'}ris

dr";i-v signeci as tokcn of .;unr

HOU
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,1 tt-)i-) -''.--- - R8017
THE KERALA MINERALS AND METALS LTD.
Sankaramangalam, Chavara - 691 5g3, Kollam, Kerala
Ph:0476-2686722 to 2686733 (12 Lines), 2651000
E-mail : contact@kmml.com, URL: www.kmml.com

WORK ORDER - COVER SHEET

Party Code

Party Name

Address

Dept Code

Dept Name

A91 9

C. ASHOKAN

AHOKA BHAVANAM, PONMANA PO,
CHAVARA.6915B3,
PHON E, 0476-2 6807 7 3,99 47 584 1 49

PTS

PLANT TECHNICAL SERVICE

Work Order No

Work Order
issue date

Enquiry No.

Enquiry Date

Party Ref No

Party Ref Date

T PA//O/PTS t 03 54 t2023 _202 4

26t12t2023

EAF/PTS/03 81 t2023_2024

20t12t2023

1611432

19tOB/2023

Work Order Details
Name of the Work : lron oxide brick making plant in KMML.
Scope/Nature Of Work :

Manufacturing 8,00,000 Nos of iron oxide bncks in KMML by providing all the equipments, machinery, temporary shed,man power etc by utilizing the raw materials supplied uy xwMl at the unit rate of Rs. 11l- + GST

Details attached as annexure.

-etter of lntent issued on 04.12.2023.

fe rms & : Annexurc attached.
lonclitions

AttaChments :

V rechnical Specifications 7 General conditions of contract ;n special rerms iy'- s.n.drt. of Rates 7 Srf"ty Requtations

(

Contract Value And pavment Terms
)AC 

[Rs.J

Tax [Rs.]
thcrs IRs.]

otal Contract Value IRs.]

8800000.00

1584000.00

Tax Breakup
CGST SGST IGST

Free lssue Materials : yes

Work Type : Service & Supply
7t2000.00 r92000.00 0 00 Budgel Code : C-N-ENV-GEN_00.1 7

10384000.00 [ Rupeesone crore Three Lakh Eighty Four Thousanci onry

Payment rerms : Payments shall be made on the submission of monthly bills based on the actual number ofbricks made and accepted by the company. 1oo % of ihe contract value wil be paid onsatisfactory completion and certification of work.

stimated Contract period Days : 180

{'

repared By

Name : ANTONY EDWEARD
lssued BV

Name :

Desg :

Sienature:

MANIKUTTAN P.K.
Desg : M (ENV)

rature: .L,$.r

he above Work

Accounts Department
I L'eFtor: to (-.nntrnrttr
cile Copy

nou$ryQ

,g;i'r'}it"-i in its eniirety.

lrtpylu Lvtvrutrrarutrndentt,tgJepatrtttc,rarteracceptancebycontractor ( A,t.rr,\rJ,-.

.t

I

I
::,

t

A

-_.-Signature with comp-ny sFdl-I
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The Kersla Minersls snd Metsls Ltd. t': =, '.--[*ffi1-)
(A Govt. of Kerala Llndertaking) .-..,,. tU$7
(An ISO 9001, $0 14001 & ISO 45001 Cerri/ied Contpany) \{-!r'e'l

SANKARANIANGT\Lr\NI, C ll AVAR;\-69 I 583

KOt.LANl, KERALA, INDIA.
I'hone : +91- 416-2651215 to 2651211
Far : +91- 0116-2680101.26E6121
E-rnail : contact(ilkrlrnl.com, Lil{L : wwrv.krrtnl.corn

crN-u1 41 09K11 9725GC002399

'l'PlTS/ENV
ot.02.2024

To
The Chairman
Kerala State Pollution Control Board
Pattom. P O
Thiruvanthapuram

' 'fl , Sub: Intimation regarding Iron oxide brick making in KMML - reg.
Ref : 1) Letter to The Principal Secretary to Goveini-nent, Industries (H) Department

dt. 09.71.2022.
2) E_Tencler |D: 2O23_KMML_5B6B9B_1 dt. 12.O7.2023.
3) Work order No: TPIWO/F"lS/0354 I 2023-2024 dt.26.12.2023.

Sir/Madam,

Vicle ref (1) it was already informed to Government and Statutory bodies that KMML is
plrrnning to restart the Brick Making Plant for consuming large quantity of iron oxide
ll-om storage pond instead of transferring iron oxide to M/s KEIL. It is estimatecl that
l(MML requires approximately B lakhs quantity of bricks for constructing the
cornpound wall as part of NH-47 widening.

Vicie ref (2 & 3) e-tender was invited and work order was awarded to M/s C Ashokan
lor the production of 8,O0,00O nos of Iron oxide brick making plant in KMML. The
rr-raterial selection and methodologr for brick making was already proven and

' {, i lrrevious)y used in KMML during the period lggg-2}O& The bricks produced will be
t ) trsed for KMML interna-l purpose only.

iiLrbmitted for your kinci inforrnation.

For Kerala Minerals and Metals Lirnited.

Irou {TPlTSe;o1 oLlL\ -

Copy to 1) The Environmental Engineer
Kerala State Pollution Control Board
District Office, Ushas building,
BigBazar, Kollam.
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ANNEXURE 8 
 

KERALA MINERALS AND METALS LIMITED  
Sankaramangalam, Chavara 

 
Scheme for Distribution of Water 

 
In the seven wards of Kolam, Kalari, Mekkad, Chittoor, Ponmana, 
Panmana and Porukkara near the company, purified drinking water is 
supplied from the company's water treatment plant. Drinking water is 
supplied to all the houses by laying a pipeline within a radius of 65 km 
from the company in the said area. In this way, the company is 
providing 8 lakh liters of water per day. Apart from this, one and a half 
lakh liters of drinking water is normally supplied through drinking 
water tankers and more than two lakh liters of drinking water in 
summer. Also drinking water is provided for marriages, 
housewarmings, to places of worship and festivals, considering the 
requests made at the respective times. 
 
Borewell 
 
In addition to supplying water through pipeline and tanker lorry, 
additional drinking water is being provided by installing tubewells in 
Mekkadu, Vadutala, Idappallikota, Ponmana, Porukkara and in North 
Vakkamthala west Ward as per the recommendation of the people's 
representatives to benefit the seven wards in the vicinity. The current 
charge and maintenance of the tubewell was agreed to be borne by the 
panchayat level (Jalanidhi project), but due to the non-payment through 
jalanidhi, the company is spending the amount required for periodic 
maintenance works to facilitate the supply of drinking water. As the 
borewells at Vadutala and Porukkara are currently damaged, the ward 
members have been asked to find a place to install a new borewell in 
the said area and the company has allocated funds to install a new 
borewell as soon as the location is identified.  
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Jalanidhi Project 

During the period 2009-2010, the then Minister of Water Resources 
Department, people's representatives and officials approached the 
company management and demanded one crore seventeen lakhs 
(Panmana Rs. 73.48 lakhs, Chavara Rs. 44.32 lakhs) for a project by 
bringing water from Sasthamkotta lake to Panmana and Chavara village 
panchayats. It was also agreed that if implemented, the company would 
not have to provide water supply directly. Though funds were allocated, 
as the Jalanidhi project was not fully successful and the company was 
forced to make drinking water supply more efficient as it had been 
doing. Apart from that, the company pays 50 percent of the expenses 
for distribution of water in the surrounding wards, through Jalanidhi. 

Drinking water supply - cell to address any issues. 

Drinking water from the company is being provided daily as mentioned 
above. A Water Committee consisting of Manager (Welfare), Manager 
(Utility), Manager (Civil), Security Officer, Public Relations Officer 
and Community Liaison Officer has been formed to redress the 
grievances related to drinking water supply. If there are any complaints 
related to drinking water supply, the committee meets urgently to solve 
the problem and facilitate drinking water supply. Apart from this, the 
company has provided the phone numbers of the Public Relations 
Officer and Community Liaison Officer to the people's representatives 
and local residents for issues related to drinking water supply, 24 hours 
a day. The said officers have been given the responsibility to intervene 
and solve issues related to drinking water supply urgently. 

Figures relating to drinking water supply provided by the company are 
enclosed 

This is the true English Translation of Annexure 8 
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As on expenditure

7. Jalanidhi Project - Rs. 7,77 ,00,000 f -

2. Tube well Construction - Rs. 1,77,27,272/ - (6 Nos)

3. Water charge paid to SLEC - Rs. 7,63,77,600/- (from 2077)

4. Tank mounted lorry Flire charge - Rs. 3,40,76,370/- (from 2072)

5. Tube well maintenance charge - Rs. 7,92,697 /-

::::::,yy::
*Expendifure on water treatment
plant for supply of drinking water per Year - 72 Lacs

(B00ms x 25 x30 x72\

"Apart from this, the company has bear the cost of laying the pipe line
within a radius of 65 km and their day to day maintenance.
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BEFORE THE HON’BLE NATIONAL 
GREEN TRIBUNAL SOUTHERN ZONE AT 

CHENNAI 

O.A NO.74  OF 2023

BETWEEN :  

Padma Kumar  
APPLICANT 

AND 

State of Kerala, 
Through its Chief Secretary 
And Others      

…RESPONDENTS 

MEMO FILED ON BEHALF OF THE 6th 
RESPONDENT 

M/s. B. S. Krishnan Associates 
ADVOCATES 

     COUNSELS FOR 6TH RESPONDENT 




